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Development of D2ep Draias for
Providing Approach Roads in
R. K. Puram

1176. DR. A. U. AZMI : Will the
Minister of WORKS AND HOUSING
be pleased to state :

(a) whether time and again it has
been asked to develop the deep and
wide drain in Sector I, R K. Puram,
New Delhi and to provide approach
roads on both sides to enable school
going children to reach their school
without having to muddle through the
mud in rainy seasons; and

(b) if so, the reasons for not attend-
ing to this vital importait piece of
work, the development of which is like-
ly to benefit thousands of families of
low paid Government servants ?

THE DEPUTY MINISTER IN
THE MINISTRY OF WORKS AND
HOUSING  (SHRI MOHAMMED
USMAN ARIF) : (a) and (b) The in-
formation is being collected and will be
laid on the Table of the Subha.

Demands of F. C. I. Employces

1177. SHRI BHEEKHABHAI :
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) whether the charter of demands
of Food Corporation of India employees
has been accepted;

(b) if so, how many of them ;

(¢) whether negotiations have been
aloof betw=en FCI employees and its
managemant; and

(d) if so, the outcome thereof ?

THE DEPUTY MINISTER IN
THE DEPARTMENT OF ELECTRO-
NICS AND IN THE MINISTRY OF
FOOD AND CIVIL SUPPLIES (DR.
M. S. SANJEEVI RAO) : (a) There
are many staff Unions in the Food Cor-
poration of India and demands of
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various natyre are made by them from
time to time. Meetings with the various
Unions are held to discuss their de-
mands and, wherever possible, accep-
table solutions have been found.

Regorts of A.P.C.

1178. SHRI K. T KOSALRAM :
Will the Minister of AGRICULTURE
be pleased to state :

(a) whether demands have been
made for making available to the
public the complete reports of Agricul-
tural Prices Commission ; ‘

(b) if so, the action taken thereon ;
and

(c) the number of times both the
Centre and the States have u«ccepted in
to the recommendations of APC since
its first report ? - '

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI YOGENDRA MAI_(WANA) : (a)
Yes, Sir.

(b A decision has been taken that
beginning with the price policy reports
for different crops sown in 1982-83
season, consolidated reports will be
made available to the public.

(c) Since its inception in 1965 till
1983-84, the Agricultural Prices Com-
mission bas made 296 recommendations
on the minimum support/procurement
prices of various crops. Of these,
Government of India announced the
support/procurement  prices on 271
recommendations, of which 160 recom-
mendations were totally accepted Before
anncuncing the support/procurement
prices, Government of India taken into
consideration the views of the State
Governments.

Meeting of the N.C.R. Board

- 1179. SHRI NAWAL KISHORE
SHARMA : Will the Minister of
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WORKS AND HOUSING be pleased
to state :

(a) whether a meeting of the National
Capital Region Board was held on June,
28 in New Delhi ;

(b) if so, thc persoas who participat-
ed in the meeting ;

(c) the outcoms? of the meeting ;

(d) the progress so far made towards
the setting up of the Natioaal Capital
Region Autbority ; and

(d) the reaction of Government on
the outcome of the meeting of the NCR
Board ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS, IN THE
MINISTRY OF WORKS AND HOUS-
JNG AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN! : (a) and (b)
Yes Sir. The first meeting of the revis-
ed Bourd was attended by Union Minis-
ters for Works and Housing (Chairm in)
Planning; Union Ministers of State for
Shipping and Transport, Homs Affairs,
Irrigation, Commuaications, Union Dy.
Minister for Works and Housing;
Representatives of the Chief Ministers
of Uttar Pradesh, Haryana and Rajas-
than; Lt. Governor, D:lhi; C. E. C.
Delhi; and Mayor of Delhi and sen‘or
officers of the Ministry of Works &
Housing.

(c) There was agreement on  the
need for comprehensive Pianaing for
the National Capital Region and to
regulate the growth of the development
within the region so thit the burd:n as
well as the prosperity of ecoaomic
development will be shared by the
regioa. It was decided that action should
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be taken to revise the NCR Pj]an
approved in 1973 and that the optimu™m
population for Delhi should be decided
with reference to its holding capacity in
terms of different services and then the
consequential decision regarding changes
in policies should be ‘taken in order to
achieve dispersal of the population.

(d) Action is on hand to complete
the requisite formalities for bringing
up a legislation in the Parliament for
setting up the statutory authority for
the NCR.

(e) The discussions at the meeting
were very useful and provided an in-sight
on the existing serious problems in the
entire region. This will pave the way
for immediate necessary action on the
part of the authorities concerned
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